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Record of Proceedings

These Petitions were called out for virtual hearing.

2. During the hearing, the learned counsel for the Petitioner circulated note of
arguments and made detailed oral submissions in these matters.

3. The learned counsel for the Respondent, MPPMCL referred to the reply filed by
MPPMCL and made detailed legal submissions in the matter.

4. The Commission, after hearing the parties directed the learned counsel for the
Petitioner in Petition N0.297/GT/2020, to upload all the correspondence exchanged
between the Petitioner and Water Resources Department, Govt. of Madhya Pradesh,
pertaining to enhanced demand for water charges, on the web portal immediately, if
not filed earlier.

5. Subject to the above, orders in these Petitions were reserved.

By order of the Commission

Sd/-
(B. Sreekumar)
Joint Chief (Law)
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